PENDENCY REPORT FOR PATENTS, TRADEMARKS, DESIGNS & COPYRIGHT
(as on 31-07-2022)

1. PENDENCY REPORT IN PATENTS OFFICE

Sl. Type Of Pendency Pendency
No. (as on 31-07-2022)
1. APPLICATIONS NOT EXAMINED
A Requgsts 'for Examination Not Allotted for 14618
Examination
B Requsest for Examin'f]tion Allotted, but not 4495
examined/ FER not issued
Sub-total (A+B) 19113
2. APPLICATIONS EXAMINED BUT PENDING FOR
DISPOSAL
C Reply to FER received from the applicant but 136562
disposal of application is awaited at Patent Office
Reply to FER not received from the Applicant 36649
Sub-total (C+D) 173211
2. PENDENCY REPORT IN TRADEMARKS REGISTRY
Sl. Particulars Pendency
No. (as on 31-07-2022)
1 Pre-Examination Pendency
(applications under data-processing, formality check 112835
and examination process)
2 Post- Examination Pendency
(pending for consideration of Reply to objections 337781
and show-cause hearing)
3 Under Opposition 242277
4 Under Registration Process 40982
3. PENDENCY REPORT IN DESIGNS WING
S. No. | Type of Pendency Pendency
(as on 31.07.22)
1 Applications pending for Examination 3851
2 Amended cases pendency 15341
(FER Issued and Reply filed; applications pending for
disposal)
3 Pendency in Cancellation/ Rectification 524
4. PENDENCY REPORT IN COPYRIGHT
Sl. Type of Pendency Pendency
No. (as on 31.07.22)
1 Applications pending for Examination 471
2 Discrepant cases for disposal 11625
3 Applications where Work is yet to be received: 1770




5. PENDENCY REPORT IN GI REGISTRY

Sl. Stages of Pendency Pendency
No. (as on 31.07.22)
1 New applications pending for Pre - Examination 97
2 Application where reply to discrepancy is yet to be 57
received
3 Application pending of Evaluation by Consultative 68
Group Meeting
4 Post-Examination Pendency
(pending for consideration of reply to objections and 151
show — cause hearing)
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